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Exploration of Atomic Minerals in
A.P.

@1440. DR. NARREDDY THULASI
REDDY: Will the PRIME MINISTER be
pleased to state;

(a) whether exploratory drilling and
mining for Atomic minerals were
conducted in Cuddapah district of Andhra
Pradesh; and

(b) if so, what are the details thereof?

©Previously Unstarred Question 944
transferred from the 17th July, 1902.
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THE MINISTER OF STATE IN THE
MINISTRY OF SCINCE &
TECHNOLOGY, DEPARTMENT  Off
ELECTRONICS AND DIPARTMENT OF
OCEAN DEVELOPMENT AMD
MINISTER OF STATE IN THE
MINISTRY OF  PARLIAMENTARY
AFFAIRS (SHRI P. R. KUMARA-
MANGALAM): (a) Yes, Sir. Exploration
drilling and small-scale experimental mining
for uranium are in progress in parts of
Cuddapah District, Andhra Pradesh.

(b) Exploratory drilling was commenced
at Tummalapalle, Cuddapah District,
Andhra Pradesh in 7981. Sa far 44,520
metres of cumulative drilling has been

carried out at Tummalapalle,
Rachakuntapalle, Gadan-kipalle,
BakanagarijpaUe, Velamvari-palle,

Kannampalle, and Motnutala-palle along the
southwest margin of Cuddapah basin. At T.
Sundapalle, 1966 metres of exploratory
drilling has been completed over basement
granite. Small-scale experimental mining at
Tummalappalle was taken up in July 1981
for obtaining bulk ore samples for ore
beneficiation studies* So far, 74 metres of
mining has been completed. Mining
operations are being carried out on contract
basis by the Mineral Exploration
Corporation Limited (MECL).

Control of food irradiation

1441. DR. SANJAYA SINH: Will
the PRIME MINISTER be pleased to
state;

(a) whether it is a fact that Gov-
ernment propose to introduce legislation
for oontroUing food irradiation based on
the existing atomic energy km* and food
laws; and

(b) if so, what are the details in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE &
TECHNOLOGY, DEPARTMENT OF



